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Title: Statement regarding Government Business during the week commencing the 21 April, 2003 and submission
made by the members.
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SHRI P.C. THOMAS (MUVATTUPUZHA): Mr. Speaker, Sir, the following items may be included in the next week's
agenda:

1. Natural rubber grown by farmers, like any other agriculture or plantation crop, is a pure agricultural
produce. For agricultural produce the import duty can be raised up to 300 per cent as per WTO norms.
For natural rubber, which is sold by farmers as smoked sheets, the import duty is fixed with higher limit at
25 per cent. This will harm the farmers as indiscriminate import will take place. The Government should
take up this matter with WTO and get the maximum limit of import duty on natural rubber lifted, and hike it
to at least 150 per cent.

2. Women self-help groups are doing very well in the field of women empowerment. In Kerala, every
Panchayat now has several such groups engaged in self-employment, social service and development.
The Centre should concentrate on them and spend more funds through them so that funds for
development, employment and welfare reach the grassroots.
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...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, what about the DDA scam?...(Interruptions)a€, It is a very
serious matter...(Interruptions)a€} We have given a notice on DDA scam. ...(Interruptions)a€| Sir, Delhi is on
sale...(Interruptions)

MR. SPEAKER: Hon. Members, please take your seats.
...(Interruptions)
MR. SPEAKER: | am permitting to raise your issues in the House.

As you are all aware, there are holidays for about a week. Before that, | am really interested if we are able to take
up all the issues that are before us to be raised in 'Zero Hour". So, if you all cooperate with me, a number of issues
would be taken up. But if you do not cooperate, only one or two issues would be taken up, and thereafter the
House may have to be adjourned.

So, may | request all the hon. Members to please cooperate. Considering the importance of every issue that is to be
raised, let me go according to the serial number of the notices and allow the hon. Members to raise their issues.

| assure you that | would take up the issues of all the Members who have given notices. But you have to cooperate
with the Chair.

SHRI PRIYA RANJAN DASMUNSI : Sir, a development has taken place only 20 minutes ago....(/Interruptions)

MR. SPEAKER: Shri Priya Ranjan Dasmunsi, | am ready to permit you. | have not said that | am not ready to permit
you.

...(Interruptions)
MR. SPEAKER: Hon. Members, please cooperate.

...(Interruptions)
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aure)... Four Counsellors of the Congress Party have been arrested by the CBI...(Interruptions)
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MR. SPEAKER: Kunwar Akhilesh Singh, this is not fair. Please remove them.
...(Interruptions)
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MR. SPEAKER: Please keep them away.



...(Interruptions)
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MR. SPEAKER: Kunwar Akhilesh Singh, | am sorry. You are not following the discipline of the House. You will make
injustice to your own issue.

...(Interruptions)
MR. SPEAKER: Please sit down.

...(Interruptions)
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